
CENTRAL AWINISTRATIVE TRI BUNL 

CACUTBZWcI 

No.Q,A.418 of 1997 
/ 

Date of order 1 11.2.2002 

Present $ Hon'bleMr. Justice G.L. Gta, Vice-Chairman 

Hon'ble Mr. S. Biswas. Adninistrative Mber 

BIKASH cli. SAMA 

vs. 

UNION OF INDIA & ORS. 
(M/O. LAOU) 

For the applicant 	$ None 

For the respondents s Mr. B, Mukherj ee, comse1 

QRDZR 

None is prent for the, applicant even when the 

matter is called for the second time. The application is. 

therefore • dismissed for de La ul. t. Re order as to costs. 

MEMBER(A) MAN 

s.rn. 

i 


